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O.A. 553/94. 

i. M. Rameshuara Rao 
2. Kasiram Jadhav 
3, Rjazudcjin 

A.Raghavendra Rao 
M. Breenadha Rao 

S. 5 N C R N Acharya 

Ot. of oectsion 	30-1-95. 
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P&. 

,. Applicants. 

IN THE CENTRAL ADMINISTRATiVE TRIBUNPL 	HYDERABAD BENCH 

AT HYDERASAD 

'is 

The Union of India reP. by 
Secretary toGovt. of india, 
Ministry of Comrnunictions, 
Dept. of Telecommunications, 
New Delhi. 

The Chief General Manager, 
Telecommunications, A. P.Circle, 
Hyderabad. 

K. Narayana .Swamy Respondents. 

Counsel for the Applicants 	Mr. V.Uenkatesuara Rao 

Counsel for the Respondents 	Mr. N.V.Ramana, Addl.CGSC(R-1&2) 

fir, UPS Gurudam (R-3) 

CORAM: 	- 

THE HC-N'BLE SHRI JUSTICE V. NEELA9RI RAC 	'floE CHAIRMAN 

THE HON'BLE SHRI P. RANGARAJAN 	MEMBER (ADMN,J 
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4. 	The judgment of Jodhpur Benchof Central. 

AdministratiVe Trihvnal reported in (1994) 27 ATC 255 

(Asit Baron Roy Vs. Union of India and others) is 

relied upon in support of the first contention. 

We feel that in view of the importance, it is just 

and prper to refer the matter to Full Bench. 

The point that is referred to the Full 

Bench is, "whether the 40 point reservation roster 

does not apply where a cadre consists of only two 

posts or whether the judgment in (1994) 27 Alt 255 

requikes reconsideration". 

Place this order before the Hn'bie Chairman 

for necessary orders./ 

Date 

f 	
ntr4 AcLjj3t;tjve 

j 	 Fiyde:aoaci iencb 

TO 	 vsn 

1. The secretary to Govt.of India, 
Ministry of communications,_Union of India, 
rpt.of Communications, New elM. 	

-- ------- 
— 	 2. The Chief General Manuger, Te1ecommuntcatLons7 -  

A.P.Circle, Hyderabad; 
One copy to Mr.V.Venkateswar Rao, Advocate, CAT.Hyd. 
One copy to Mr N.V.Ramana, Ad&..C)GSC. CAT.Hyd. 

S. One copy to Mr.U.R.s.Gurupadarn, Advocate, CAT.Hyo. 
6. One copy to Library, CAT.Hyd. 
7 One spare c9py. 
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BEFORE THE HON'E'LE CEP$TRAL 
ADMINISTRATIVE TRIBUNAL ATThYDER4BAD. 

C.P.NO. 	OF 1998 
IN 

O.A?NQ.553 OF 1994 

BETWEEN: - 

1.Sri.M..Rarneshwara Rao, 	4 
S/O.M.Satyanar'ayana7 - 
aged about 39 years,Retired as DyOffic 
superintendent Gr-1I., 
R/o1-7-i39/79,Sri Rarifa Krishna 
Nagar Colbiiy, 
Jamastapur,Hyderabad- 48.. 
and 3. others 	.. .Petitioners 

- and 

1. The Union of India, 
Rep..by its Secretary to 
Government of India, 
Ministry of Communications, 
Department of Telecommunications, 
New Delhi. and 2 others. 

.RespondentsT.. 

CONTEMPT PETITION 

FILED ON: 

.f..IjED: BY: 
SRI. k . K. CHARRAVARTHY 

ADVOCATE, 
t4O.2-104, - 

MIRUTHI NGAR,HYIY-35. - 




